CENTRAL ADMINISTRATIVE TRIBUNAL
' CALCUTTA BENCH

' 0.A. No, 895 of 1997,

Presant :; HON'BLE OR, B.C, SARMA, ADMINISTRATIVE PEMBER,
. HON'BLE MR, D, PURKAYASTHA, JUDICIAL ME MBER,
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Sri Subrgts Majumdar,

2, Md, Sagmsul Haque,

3. "HimangShu Sskhar Hazrg,
a, Shibmath Halder,

oo oo “ppl iCants.
rs |

1, Union of Indig,
repressnted through
3ecretary, Econdmic Affairs,
North Block Ney Delhi-1,

2, The Master of the Mint,
India Government Mint at Rlipore,

3

? Caleutta-53,
3, Tte General Manager,
India Government Mint Alipore
Cal-53,
; 4, The Oy, Genarpl Man ager,
l , Indig Govt, Mint, Rlipore,
o Cal-53, ‘
P : J 5, The Supdt, Medal Deptt,
e - L Indig Govt, Mint, Alipore,
. B S . Cal-=53,
N o ces oo Respondants,
For applicants : Mr, K.A, Ahamed, Counsel, \
o~ - |
for respondents : None,
Heard on 2;1.98. . Drdered on ¢ 2,1.98,
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Fozn Uﬁan the admission hear ing of the matter was taken up
today, Mr, Ahamed, 1d, Counsel for the applicant Submits that he
has instruction from his clients to withdraw the epplicantjand he
‘submits éccordingly.
2, On such prayer, the application stands withdraun and it is
disposed of accotdlngly without passing any order as to cost
. application $iled in this connection may be kept in file /as/a

of reecord, -
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